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Defective Case Register from 2024-08-07 to 2024-08-07

SL.NO.

Filing No

Advocate for
Petioner/Caveator

Date of
objection

Defects as per S.R.

D-
ABLAPL/23724/2024

BIKASH KUMAR
DASH

2024-08-
07

4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1. Synopsis and date chart not alphabetic page
marked in Index.2. Age of the deponent on
affidavit not tally with cause title.3. F.I.R.No.176
dated 03.05.2024 not tally with Index.4.Page
nos.11, 12 not neat and legible. 5.Petition not
correctly addressed to Honorable Court

D-
BLAPL/23591/2024

BIJAYA SWAIN

2024-08-
07

4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Relationship not furnished in affidavit.

D-CRLA/23407/2024

DIPAK RANJAN
MISHRA

2024-08-
07

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
16-PETITION/APPEAL NOT IN TIME

Period of Delay 75 days 2. Code Wrongly
indicated

D-
CONTC/32442/2024

ADV.

2024-08-
07

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1-Date chart not filed 2-Copy of impugned order
passed in W.P.(C)No0.12103/2024 quoted at page
no.2 to 5,instead of W,P.(C)No.2111/2024, 3-
Reference certificate not furnished and 4-Arising
out of W.P.(C) No.mentioned in Index,Synopsis
and cause title not tally with arising W.P.
(C)No.mentioned in affidavit at page no-7

D-WA/33103/2024

SANGRAM JENA,
A.GA.

2024-08-
07

Address To Honble Court is not proper

D-WP(C)/33185/2024

BIMBISAR DASH

2024-08-
07

10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

1.Paragraph serial no. in the writ petition and
affidavit declaration are not furnished correctly.

D-
ABLAPL/23669/2024

OM SWARUP

2024-08-
07

4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

paragraphs of the petition not correct in affidavit.

D-
ABLAPL/23675/2024

KAUSTUVA
MOHANTY

2024-08-
07

4-AFFIDAVIT/VERIFICATION NOT PROPER.



javascript: window.print();

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1. Name of Father of the deponent on affidavit
not tally with cause title.

D. MOHENDRA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

9 KUMAR AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/23590/2024 MOHAPATRO 07
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

10 CRLMC/23431/2024 S.S.RAY (2) 07 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
BIGYAN KUMAR |2024-08-

11 D-WP(C)/33735/2024 SHARMA 07 AG/CG/IT/CT/ETC.NOT FILED.
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

2024-08-

12 D-CRLA/23302/2024 RAJJEET ROY 07 AU FEE Rs.10.45 to be paid 2.Code Wrongly
indicated 3-Reference certificate not furnished 4-
Place of trial court wrongly mentioned in being
aggrieved portion
6-RECEIPT SHOWING SERV.COPY TO

SUDHIR KUMAR 2024-08-|AG/CG/IT/CT/ETC.NOT FILED.

13 D-WP(C)/33822/2024 MALLICK 07
1.Index is not Pagination
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

14 D-WP(C)/33754/2024 EEI\?/&OI\]/I)IIQHRA 5224_08_ 20-VERNACULAR CERTIFICATE NOT
FURNISHED.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

15 CONTC/33686/2024 ADV. 07 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

16 CONTC/33872/2024 ADV. 07 AG/CG/IT/CT/ETC.NOT FILED.

2024-08- DCF RS.5,590/- TO BE PAID 2.PAGE NO. 37

17 D-MACA/33743/2024|AVIJIT PATNAIK 07 NOT LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO

PRABHU 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
18 D-WP(C)/33734/2024 PRASANNA 07
BEHERA 1.Annexures-1,2 and 5 not correctly page marked.
2.Annexures-2 and 5 not exhibited.
1.Copy not served on S.C.(C.T. and G.S.T.)
19 D-WP(C)/33570/2024 ASIT KUMAR 2024-08- 2.Paragraphs of writ petition are not correctly
DASH 07
numbered
20 D- SUBHAM 2024-08-10-SUBJECT CODE NOT
CRLMP/23362/2024 |SHARMA 07 FURNISHED/INCORRECTLY MENTIONED

19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED




1. 1st page 2nd line and 3rd line not correctly
furnished. 2. Index page and Affidavit 2nd and
3rd line not correctly furnished

6-RECEIPT SHOWING SERV.COPY TO

SIDDHARTH 2024-08-|AG/CG/IT/CT/ETC.NOT FILED.
21 D-WP(C)/33871/2024 PRASAD MISHRA 107
Annexure 1 not legible
6-RECEIPT SHOWING SERV.COPY TO
22 |D-CRLA/23537/2024 NRANIAN 2024-08- | AG/CGAT/CT/ETC.NOT FILED.
LENKA 07
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
3 D- HIMANSHU 2024-08-9-PROVISION OF LAW NOT FURNISHED ON
ABLAPL/23484/2024 | SEKHAR MISHRA |07 TOP OF CAUSE TITLE.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
1. Deficit court fee of Rs. 2/- not paid on V.nama.
D SURYAKANTA  (2024:08- (00 i BT NOT FILED,
BLAPL/23713/2024 |DWIBEDI 07 : :
6-RECEIPT SHOWING SERV.COPY TO
s D- BIDESHI KUMAR 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/23531/2024 |GHADEI 07 . :
1. Page no. 2 para no.1, 2nd line cognizance order
dated not correctly furnished.
6-RECEIPT SHOWING SERV.COPY TO
D SURYAKANTA  2024.08. AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/23708/2024 | DWIBEDI 07 1.Annex-2 has repeated twice in the file.2.Page
nos. 10 to 13 not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO
JITENDRA 2024-08-
27 D-WP(C)/33628/2024 KUMAR LENKA 107 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
UMESH . o .
)3 D-WP(C)/33703/2024 CHANDRA 2024-08- l.II}Qex is not exhibited.2.Paragraphs of writ
07 petition are not correctly numbered.3.Date of
MOHANTY . .
execution of vakaltnama is not
furnished.4.Legible copy of page-
48,49,50,51,52,53 and 56 to be filed
6-RECEIPT SHOWING SERV.COPY TO
2 D- SUNT KUMAR 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/23701/2024 \PATTNAIK 07 1.Order of rejection date 22.07.2024 in Annex-2
not tally with book marked.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
30 CRLMC/23703/2024 P.PARIJA 07 AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

SUBHENDU 2024-08-
31 D-WP(C)/33849/2024 KUMAR DAS 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DURGESH 2024-08-
32 D-WP(C)/33987/2024 NARAYAN RATH 07 AG/CG/IT/CT/ETC.NOT FILED.
1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
SARAT CH 2024-08-
33 D-WP(C)/33941/2024 SAMAL 07 AG/CG/IT/CT/ETC.NOT FILED.
Deficit court of Rs. 12 to be paid .
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
34 BLAPL/23694/2024 DEVASHIS PANDA 07 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
. b supisy s, R SIOVING SERVCOPYTO
BLAPL/23498/2024 |SEKHAR DASH |07 : :
6-RECEIPT SHOWING SERV.COPY TO
NILAMADHAB 2024-08-
36 D-WP(C)/33770/2024 SARKAR 07 AG/CG/IT/CT/ETC.NOT FILED.
. b s s ERECEITSIOWING SERCONY 10
BLAPL/23543/2024 '[KUMAR SAHOO |07 ' :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
38 [D-WP(C)/33792/2024 ggﬁgﬁfAN 2024-08-11 Page 24,25 and 26 ot legible.2.Case number
and date of order mentioned in the index and
petition under annexure 9 not tally to annexure 9
as annexed
PRATAP 6-RECEIPT SHOWING SERV.COPY TO
39 D- CHANDRA 2024-08-|AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/23650/2024 MISHRA 07
1. Page nos. 7 to 10 not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO
JAJATI KESHARI |2024-08-
40 D-WP(C)/33898/2024 KHUNTIA 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08-
41 DEBASNAN DAS
CRLMC/23435/2024 07 1. Name of the petitioner not tally in cause title
with affidavit.
1.Period of Delay 168 DAYS 2.RS 502 /-
D- ABHILASH 2024-08-
42 PAYABLE RS 06 /- PAID D.C.F OF RS 496 /-
RVWPET/33757/2024 MISHRA 07 TO BE PAID
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
43 D- MANORANJAN  |2024-08-|11-NEAT,LEGIBLE ATTESTED ANNEXURES
BLAPL/23530/2024 |DAS 07 NOT FILED.

Page no. 13 not neat.




6-RECEIPT SHOWING SERV.COPY TO

RANIJIT 2024-08-
44 D-WP(C)/33121/2024 MOHANTY 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
45 D- ADV 2024-08-|AG/CG/IT/CT/ETC.NOT FILED.
CONTC/33685/2024 ’ 07
Annexure-1 is not neat copy
6-RECEIPT SHOWING SERV.COPY TO
46 D- RAJIB LOCHAN  |2024-08-|AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/23647/2024 |PATTNAIK 07
Occupation not correctly furnished in affidavit.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
15-ALL PAPERS NOT PROPERLY SIGNED.
25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
D- DEBASIS 2024-08-
47 PHONE NUMBERS OF ALL THE SIGNING
CRILMP/23355/2024 |DEBADARSHAN |07 ADVOCATES NOT INDICATED
1. Page nos. 36 and 37 not legible. 2. 1st page 2nd
line not correctly furnished.3. Paragraph numbers
incompletely furnished in declaration.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
48 CONTC/33512/2004 ADV. 07 AG/CG/IT/CT/ETC.NOT FILED.
o o Do RANIAN s CRECERTSHOWING SERVCORY o
ABLAPL/23557/2024 |SUNDARAY 07 : )
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
50 CONTC/33712/2004 ADV. 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
. D- IS(I{JJ?J{J:}I{\IT 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/23559/2024 PRADHAN (3) 07 Page marking not correctly mentioned in the
Index.
6-RECEIPT SHOWING SERV.COPY TO
5 D- BISWAIIT NAYAK 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/23588/2024 07 .Name Of The Filing Advocate Not In Capital
Letters In The application
6-RECEIPT SHOWING SERV.COPY TO
SUMITRA 2024-08-
53 D-WP(C)/33976/2024 MOHANTY 07 AG/CG/IT/CT/ETC.NOT FILED.
SIDHARTH 2024-08-
54 D-WP(C)/33913/2024 SHANKAR PADHY |07 Page 47 not neat.
LAXMIKANTA 2024-08- |.Receipt Showing Serv.copy To School and Mass
35 D-WP(C)/33997/2024 MOHANTY 07 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
iy D- BYOMAKESH 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/23725/2024 |TRIPATHY 07

1. Index,synopsis and date chart not properly
tagged.




4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

57 D- ASHOK KUMAR |2024-08-|AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/23453/2024 |SARANGI 07
Age of petitioner differs from the age of
deponent.(ii)C.copy of petn.(Anx.2) be filed
ANUGRAHA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
58 D-WP(C)/33583/2024 NARAYAN 07 AG/CG/IT/CT/ETC.NOT FILED.
SAMANTRAY
0 D BHARAT BHUSAN |2024-08- (500 O bt SO e B,
ABLAPL/23693/2024 ROUTRAY 07 : )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- )

60 CONTC/33732/2024 ADV. 07 1.Index and synopsis are wrong page
marked.2.Year of writ petition wrongly
mentioned in reference certificate. 3.In affidavit
wrong writ petition no. furnished
6-RECEIPT SHOWING SERV.COPY TO

SUDHIR KUMAR |2024-08- AG/CG/IT/CT/ETC.NOT FILED.

61 D-WP(C)/33821/2024 MALLICK 07
1.Index is not pagination
6-RECEIPT SHOWING SERV.COPY TO

D- AMITAV 2024-08-

62 CRLMC/23476/2024 ' TRIPATHY 07 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

63 CONTC/33603/2024 ADV. 07 AG/CG/IT/CT/ETC.NOT FILED.

64 D- PRAFULLA 2024-08- NOMENCLATURE NOT CORRECTLY

TRP(C)/33702/2024 |KUMAR KAR 07 FURNISHED IN THE INDEX
6s |- DRJITENDRA [2024-08- 00 O o ST e ED,
CONTC/33621/2024 |\ KUMAR LENKA |07 : )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
66 D-WP(C)/33564/2024 P RASANNA 1302408 [ egible copy of page-16.20.21 and 25 to be
(D) filed. 2.Date of execution of vakaltnama is not
furnished.3.Annexure-4 is not correctly page
marked in index.

o |- DURGA PRASAD [2024-08- (00 51 b SO e ED,

CRLMC/23462/2024 |PRADHAN 07 ‘ )
6-RECEIPT SHOWING SERV.COPY TO

68 D- SUSANTA KUMAR |2024-08- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/23561/2024  BARAL 07
Page 10 and 11 not neat.
69 D-WP(C)/33149/2024 | RAJJEET ROY 2024-08-|7-VAKALATNAMA NOT PROPERLY
07 STAMPED,EXECUTED,ACCEPTED.

PETISIONER NO 2 NOT SIGN IN VNAMA
ONESANTOSH RANA SIGN IN VNAMA




WHO IS NOT PARTY IN THIS CASE

6-RECEIPT SHOWING SERV.COPY TO

RAMDAS 2024-08-
70 D-WP(C)/33846/2024 ACHARY 07 AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
7 D-WA/33560/2024  |ADV. (2)324-08- FURNISHED/INCORRECTLY MENTIONED
1.V.nama not filed
6-RECEIPT SHOWING SERV.COPY TO
72 [D-WP(C)/33625/2024| o ORANAN - BI2408- G cGamyeT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
s D- DV 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CONTC/33838/2024 07 Copy order dtd. 11.08.2023 in index of the
petition is not tally with Annexure-2
1.Annexures-1 and 8 are not correctly page
74 D-WP(C)/33600/2024 ARUN KUMAR 2024-08- marked in index.2.Legible copy of page-18 to be
PATRA 07 filed
6-RECEIPT SHOWING SERV.COPY TO
75  |D-WP(C)/33979/2024 SUIIT KUMAR —12024-08- 1\ /cG/IT/CT/ETC.NOT FILED.
SWAIN 07
6-RECEIPT SHOWING SERV.COPY TO
DAYANIDHI 2024-08-
76 D-WP(C)/33697/2024 MISHRA 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
MANOJ KUMAR [2024-08-
77 D-WA/33436/2024 MOHANTY 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
73 D- SURYAKANTA 2024-08-9-PROVISION OF LAW NOT FURNISHED ON
BLAPL/23706/2024 |DWIBEDI 07 TOP OF CAUSE TITLE.
Page 12 not partial neat.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
D- 2024-08- FURNISHED/INCORRECTLY MENTIONED
79 ALEKHA BEHERA 11-NEAT,LEGIBLE ATTESTED ANNEXURES
BLAPL/23491/2024 07
NOT FILED.
Last page of annexure-2 not Page marked.Page
no. 23 not neat.
0 D SUDHANSU 202408 6.t/ ETCNOT FILED,
BLAPL/23552/2024 |SEKHAR DASH 07 ' )
6-RECEIPT SHOWING SERV.COPY TO
NIRANJAN 2024-08-
81 D-WP(C)/33689/2024 LENKA 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
22 D- SUSANTA KUMAR |2024-08- | AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/23682/2024 \LENKA 07

1.Declaration para not correctly furnished.




6-RECEIPT SHOWING SERV.COPY TO

SANJAY KUMAR |2024-08-
83 D-WP(C)/33848/2024 PARIDA 07 AG/CG/IT/CT/ETC.NOT FILED.
. v mags oaeon. SRECEITTSHOWING SERUCORY 10
CRLMC/23623/2024 MISHRA 07 : :
6-RECEIPT SHOWING SERV.COPY TO
AKSHAYA 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.
85 D-WP(C)/33843/2024 KUMAR PANDEY 107
Annexure 9 not available in the petition
" v L ARAYAN a1z SRECEIT SHOWING SERCOPY 10
BLAPL/23534/2024 |PATEL 07 : '
6-RECEIPT SHOWING SERV.COPY TO
JITENDRA 2024-08-
87 D-WP(C)/33779/2024 SAMANTARAY |07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PARSURAM 2024-08-
88 D-WP(C)/33825/2024 MOHAPATRA 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
o b U ARsAN s ISUNDERTAKING FOR NN FLNG o
BLAPL/23512/2024 |JENA 07
Page no 8 and 9 vide annex-1 not neat and
legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
1.Writ petition is not page marked.2.Paragraph of
90 D-WP(C)/33620/2024 DEBENDRA 2024-08-1 it petition not correctly numbered.3.Mobile
KUMAR DHAR 07 : .
number of counsel not furnished in
vakaltnama.4.Synopsis and list of dates and
events are not alphabetically paginated and also
not marked in index.
D- 2024-08- |0-RECEIPT SHOWING SERV.COPY TO
91 CONTC/33681/2024 ADV. 07 AG/CG/IT/CT/ETC.NOT FILED.
n b susaNTA . ERECEIPTSHOWING SERVCOY 10
BLAPL/23657/2024 |SEKHAR PARIDA |07 : :
6-RECEIPT SHOWING SERV.COPY TO
SPANDAN 2024-08-|AG/CG/IT/CT/ETC.NOT FILED.
93 D-WP(C)/33593/2024 SRICHANDAN 07
Annexure-1 is not attested as true copy
9-PROVISION OF LAW NOT FURNISHED ON
os |D- RABI NARAYAN  [2024-08-| 1 OF OF CAUSETITLE.
BLAPL/23570/2024 'MOHANTY 07 1 .
. provision of law not correct 2.page no.18 not
found.
o5 - ASHOK KUMAR  2004-08- .l C/ETCNOT FILED.
ABLAPL/23667/2024 SARANGI 07 ' '




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-08-
96 ABLAPL/23632/2024 DINESH RAY 07 AG/CG/IT/CT/ETC.NOT FILED.
SUBHRANSU 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
97 D-WP(C)/33684/2024 BHUSAN 07 AG/CG/IT/CT/ETC.NOT FILED.
MOHANTY
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
98 CONTC/33215/2024 ADV 07 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
99 D- SAMBEET 2024-08-|AG/CG/IT/CT/ETC.NOT FILED.
ABLAPIL/23532/2024 | PATTANAYAK 07 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
PRAMOD KUMAR |2024-08-
100 | D-WP(C)/33622/2024 MISHRA 07 AG/CG/IT/CT/ETC.NOT FILED.
o SuRAaNTA s CRECEETSHOMNGSERVCOPYTO
BLAPL/23689/2024 |DWIBEDI 07 ) )
6-RECEIPT SHOWING SERV.COPY TO
2024-08- AG/CG/IT/CT/ETC.NOT FILED.
102 | D-WP(C)/33797/2024 |TIKERAM MEHER 07
1.Petitioners name in the writ petition is
mismatching with affidavit.
KUNAL KUMAR |2024-08- |.Receipt Showing Serv.copy To School and Mass
103 |D-WP(C)/33935/2024 SWAIN 07 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
D- RAMDAS 2024-08-
104 ABLAPL/23483/2024 | ACHARY 07 AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/23547/2024 |MOHANTY 07 : )
PRABHU 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
106 |D-WP(C)/33747/2024 PRASANNA AG/CG/IT/CT/ETC.NOT FILED.
07
BEHERA
SUBHRANSU 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
107 | D-WP(C)/33692/2024 BHUSAN 07 AG/CG/IT/CT/ETC.NOT FILED.
MOHANTY
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
108 | D-WP(C)/33934/2024 II:T;\%IXJAN (2)(7)24_08_
Date of annexure 1 mentioned in the index and
petition not tally to annexure 1 as annexed.
6-RECEIPT SHOWING SERV.COPY TO
D- KURESH PRASAD 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
109 BLAPL/23620/2004 DASH 07 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
110  |D-WP(C)/33810/2024 SAILABALA JENA (2024-08- |6-RECEIPT SHOWING SERV.COPY TO

07

AG/CG/IT/CT/ETC.NOT FILED.




Name of the deponent wrongly typed in the
declaration page

6-RECEIPT SHOWING SERV.COPY TO

PRASANNA 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.
111 |D-WP(C)/33562/2024 KUMAR RATH (1) |07
Legible copy of page-26 to be filed
6-RECEIPT SHOWING SERV.COPY TO
LD PANKAJ KUMAR 2024.08. AG/CG/IT/CT/ETC NOT FILED.
ABLAPL/23569/2024\SAHOO 07 Adv name not mentioned capital letter in the
v.nama.
20-VERNACULAR CERTIFICATE NOT
SAMBEET 2024-08-
113 | D-CMP/33429/2024 PATTANAYAK 07 FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
DHANESWAR 2024-08-
114 | D-WP(C)/33762/2024 BEHERA 07 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08. |0-RECEIPT SHOWING SERV.COPY TO
115 CONTC/33673/2024 ADV. 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
116 |D-WP(C)/33796/2024 TIKERAM MEHER 30> 0% AG/CGAT/CT/ETC.NOT FILED.
1.Annexure no.6 in page no. 27 is not marked.
D- 2024-08.|0-RECEIPT SHOWING SERV.COPY TO
117 CONTC/33607/2024 ADV. 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SIDHESWAR 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.
118 |D-WP(C)/33623/2024 MALLIK 07
Annexure-2 is not exhibited.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
119 1I3)L APL/23710/2024 S&%%N BIHARI (2)224'08' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
120 |D-WP(C)/33971/2024 KOUSIK ANANDA 2024-08-1 | < <1 T/ETC NOT FILED.
GURU 07
1.Page 43,44 and 46 not legible.2.Description
121 | D-WP(C)/34068/2024 SAMEER KUMAR 12024-08-| i in the index and petition under annex.5 not
DAS 07
tally to annex.5 as annexed
SUDHANSHU 2024-08- . . :
122 | D-WP(C)/33864/2024 SEKHAR PRATAP |07 .Receipt Showing Serv.copy To E.D. not Filed.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
123 |D-WP(C)/33613/2024 |BIJAY PANDA 07 AG/CG/IT/CT/ETC.NOT FILED.
14 P AMULYARATNA. [2024-08- (000 O et S OP e B,
CRLMC/23604/2024 |[PANDA 07 ' :
6-RECEIPT SHOWING SERV.COPY TO
ARUSMITA 2024-08-
125 |D-WP(C)/33674/2024 ACHARYA 07 AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

DHANESWAR 2024-08-
126 |D-WP(C)/33769/2024 BEHERA 07 AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT
ANTKUMAR  [2024-08- FURNISHED.
127 |D-CMP/33347/2024 TRIPATLLY 07
Defedant-nos-2,3and 4 are not made as parties in
this c.m.p
6-RECEIPT SHOWING SERV.COPY TO
12 D- RAMANI KANTA  2024-08- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/23683/2024 PATTANAIK 07 1.Affirmation para not tally with the aftidavit.2
page 15 not legible.
129 D- AMITAV 2024-08- |Period of Delay 416 days delay. 2.Good ground
RPFAM/33574/2024 |TRIPATHY 07 certificate not furnished.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
130 CONTC/30183/2024 ADV. 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
131 |D-WR(C)/33852/2024 || SAMOP RUMAR 8024081y 6, 0611 T/ETC NOT FILED.
132 P DURGA PRASAD [2024-08- 00 O e R OP e ED,
CRLMC/23430/2024 |PRADHAN 07 : :
133 | D-WA/33106/2024 iAé\I SRAM JENA, (2)324_08_ Address To Honble Court is not Proper
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
134 D- SHYAM SUNDAR [2024-08-
ABLAPL/23571/2024 |SINGH 07 Age not tally with cause title and affidavit.
2.Petition not correctly addressed to Honorable
Court
s D v rara e, € RECEIT SIOWING SERYCON T0
BLAPL/23660/2024 |PANDA 07 : :
6-RECEIPT SHOWING SERV.COPY TO
SUBRATA 2024-08-
136 |D-WP(C)/33630/2024 MISHRA 07 AG/CG/IT/CT/ETC.NOT FILED.
PRAVAT KUMAR 2024-08-|.Receipt Showing Serv.copy To School and Mass
137 ID-WP(C)/33803/2024 PANDA 07 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
138 |D-WP(C)/33768/2024 EESESWAR (2)(7)24'08' NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
6-RECEIPT SHOWING SERV.COPY TO
139 |D-WP(C)/33738/2024 ]SII{CI}AE?\EI\IAKUMAR 3(7)24_08_ AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

RABINDRA 2024-08-

140 |D-WP(C)/33634/2024 KUMAR PATNAIK |07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

141 1I3)L APL/23528/2004 Sﬁ;%iBRATA (2)224'08' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

SUBHRANSU 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

142  |D-WP(C)/33682/2024 BHUSAN 07 AG/CG/IT/CT/ETC.NOT FILED.

MOHANTY
o P U maon SRECETSHONTG SERCONY T
CRLMC/23585/2024 |CHHOTARAY 07 : :
6-RECEIPT SHOWING SERV.COPY TO
BIGYAN KUMAR (2024-08-

144  |D-WP(C)/33746/2024 SHARMA 07 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
DEBARANJAN 2024-08-

145 |D-WP(C)/33865/2024 MAHAPATRA 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

e D SANJAY KUMAR 2024-08. AG/CG/T/CT/ETC.NOT FILED.

BLAPL/23680/2024 \DAS 07 1.Annex-2 has repeated twice in the file.2.Page
no.14 not legible.
D. SANTOSH 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
147 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/23751/2024 MAHANTY 07
8-CAUSE TITLE NOT IN ORDER.

148 |D-CMP/34028/2024 |JAYDEEP PAL 3324'08‘ Status of parties not furnished All the parties
before the court below are not made parties in this
case
8-CAUSE TITLE NOT IN ORDER.

149 D- SANGRAM 2024-08-

CRLMC/23459/2024 |MISHRA 07 Address of Opp.parties nos.1 to 3 not given.
(i1)C.Copy of petition (Anx.1) be filed.
s BASANTA 202408 (Lo /T T CNOT FILED.
BLAPL/23576/2024 |KUMAR NAYAK 07 ' )
6-RECEIPT SHOWING SERV.COPY TO

151 D- SANGRAM 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/23515/2024 KESHARI ROUT |07
1.page no.8 not legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08-

152 ABLAPL/23575/2024 BISWAJIT NAYAK 07 Occupation and paragraph not correctly
mentioned in the affidavit.Page 16 and 17 not
neat and legible.

2024.0%. |6-RECEIPT SHOWING SERV.COPY TO

153  |D-WP(C)/33148/2024 RAJIEET ROY AG/CG/IT/CT/ETC.NOT FILED.

07




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

154 D- AJIT KUMAR 2024-08-|9-PROVISION OF LAW NOT FURNISHED ON
CMAPL/33902/2024 |PANDA 07 TOP OF CAUSE TITLE.
C.COPY OF DISMISSAL ORDER NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
155 |D-WP(C)/33611/2024 SUSANTA KUMAR 2024-03- AG/CG/IT/CT/ETC.NOT FILED.
BARAL 07
156 [D-WP(C)/34070/2024 SAMEER KUMAR (2024-08- an'ne>'(ure-9 series at page-51,the date not tally
DAS 07 with index
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
s D- SATYABRATA 2024-08- Il\Ilolilzi:?EéIl;ZGIBLE ATTESTED ANNEXURES
ABLAPL/23482/2024 | SAHOO 07 :
1. Annex.1 not described in the petition. 2.Last
para of page no.10 not neatly legible.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
158 CRLMC/23426/2024 S.S.RAY (2) 07 AG/CG/IT/CT/ETC.NOT FILED.
D. MOHENDRA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
159 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
CRLMA/23598/2024 MOHAPATRO 07
6-RECEIPT SHOWING SERV.COPY TO
PRATAP AG/CG/IT/CT/ETC.NOT FILED.
160 |P- CHANDRA 2024-08-
ABLAPL/23594/2024 MISHRA 07 .Name Of The Filing Advocate Not In Capital
Letters In The application
161 |2 BYOMAKRESH 2024-08- i:gﬁjcc}E/?;/TcsTI/{é)T\glggngi\ggopY 1o
ABLAPL/23504/2024 TRIPATHY 07 : :
KISHORE 6-RECEIPT SHOWING SERV.COPY TO
162 P CHANDRA 2024-08- | G/CG/IT/CT/ETC.NOT FILED
CRLMP/23452/2024 |RAJGURU 07 : ’
MOHAPATRA
6-RECEIPT SHOWING SERV.COPY TO
163 |[D-WP(C)/33597/2024 JAGABANDHU - 2024-08- 1 0 1y 1/ETC NOT FILED.
SAHU 07
6-RECEIPT SHOWING SERV.COPY TO
164 |D-WP(C)/33918/2024 SUBHANKAR 2024-08- 1 G/CG/IT/CT/ETC.NOT FILED.
ROUT 07
SUJAN KUMAR 16-PETITION/APPEAL NOT IN TIME
165 D- ROY 2024-08-
OTAPL/33896/2024 |CHOUDHURY, 07 Period of Delay 59 dAYS 2. Annexure-2 and page
S.S.C. 30 of annexure-4 are not neat copies.
6-RECEIPT SHOWING SERV.COPY TO
166  |D-WP(C)/33802/2024 PRAVAT KUMAR 12024-08-| | 51/ T/ETC NOT FILED.
PANDA 07
o D- PRAMOD KUMAR |2024-08- %%}YE}ET{%%ULAR CERTIFICATE NOT
CRLMC/23383/2024 |ROUT 07 :




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

163 D- ROHIT RANJAN  (2024-08-
BLAFPL/23595/2024 [RAY 07 Rejection order dtd.5-7-2024 in annex.4 not tally
with index.
6-RECEIPT SHOWING SERV.COPY TO
AKSHAYA 2024-08-
169 | D-WP(C)/33839/2024 KUMAR PANDEY |07 AG/CG/IT/CT/ETC.NOT FILED.
8-CAUSE TITLE NOT IN ORDER.
SATYABRATA 2024-08-
170 |D-CMP/33863/2024 SUTAR 07 Opposite Party No. 7 being dead made a party to
this case.
6-RECEIPT SHOWING SERV.COPY TO
171 D- JYOTIRMAYA 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/23522/2024 |SAHOO 07
Page 10, 11 not partial neat.
6-RECEIPT SHOWING SERV.COPY TO
PRASANTA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
172 |D-WP(C)/33823/2024 KUMAR NANDA 107
Page 30 not neat
6-RECEIPT SHOWING SERV.COPY TO
PRAMOD AG/CG/IT/CT/ETC.NOT FILED.
173 P CHANDRA 2024-08-
BLAPL/23527/2024 SEJPADA 07 Date of Rejection order not tally with Index.Date
not mentioned in the v.nama.
8-CAUSE TITLE NOT IN ORDER.
DURGESH 2024-08-
174 ID-WP(C)/33983/2024 NARAYAN RATH (07 Petition not correctly addressed to Honorable
Court
6-RECEIPT SHOWING SERV.COPY TO
175 D- BIDYALOK 2024-08-|AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/23617/2024 MOHAPATRA 07
page no. 12 not neat.
76 D GOURIMOHAN 202408 (L e 5t/ ETCNOT FILED,
ABLAPL/23577/2024 RATH 07 : :
6-RECEIPT SHOWING SERV.COPY TO
1 D- ADV 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CONTC/32450/2024 07 1-Date chart not filed,2-Reference certificate not
furnished
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
178 |D-WP(C)/33531/2024 TIKERAM MEHER 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DR. BINODA 2024-08-
179 | D-WP(C)/33759/2024 KUMAR MISHRA |07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DR AG/CG/IT/CT/ETC.NOT FILED.
D- ) 2024-08-10-SUBJECT CODE NOT
180 ABLAPL/23619/2024 IS{%\I/}ECHALLA 07 FURNISHED/INCORRECTLY MENTIONED

1. Synopsis and date chart not reflect in the index.




6-RECEIPT SHOWING SERV.COPY TO

D- BHARAT BHUSAN (2024-08-
181 BLAPL/23741/2024 ROUTRAY 07 AG/CG/IT/CT/ETC.NOT FILED.
182 |2 LAXMINARAYAN 12024-08- ig}:f:((j}%g/TCSTI/{EOT\gIEgTSEE%JC)OPY o
BLAPL/23533/2024 |PATEL 07 ' :
s D SURYASNATA 202408 6. 11/ ETCNOT FILED,
BLAPL/23628/2024 MOHAPATRA 07 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
as D LAXMINARAYAN 2024-08- - PROVISOR OF LAW NOTFURNISHED ON
ABLAPL/23574/2024 | PATEL 07 '
G.R case number not tally with cause title and
FIR copy
DHIRENDRA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
185 |D-WP(C)/33664/2024 KUMAR 07 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
6-RECEIPT SHOWING SERV.COPY TO
BIRAJA 2024-08-
186 |D-WP(C)/33826/2024 PRASANNA DAS 107 AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
MANOJ KUMAR |2024-08-
187 |D-CMP/33595/2024 MOHANTY (2) 07 FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
DR. BINODA 2024-08-|AG/CG/IT/CT/ETC.NOT FILED.
188 | D-WP(C)/33745/2024 KUMAR MISHRA |07
Annexure-1 is not attested as true copy
5 |2 PRIVARANIAN - 2004-08- 6.0t T ONOT FILED,
CRLMC/23368/2024 |SINGH 07 : :
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
190 BLAPL/23602/2024 MAHES DAS 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
1.Prayer portion of writ petition is not signed by
counsel.2.Legible copy of page-37 to be
MANORANJAN  |2024-08- |filed.3.The name of the counsel in capital letter
191 ID-WP(C)/33636/2024 PADHI 07 and enrollment number in last page pf writ
petition not furnished.4.Mobile number of the
counsel not furnished in vakaltnama.5.Synopsis
and list of dates and events are not alphabetically
paginated.6.The petitioner who is a lady has been
described as son of Ganesh prasad Mallick
6-RECEIPT SHOWING SERV.COPY TO
192 |D-WP(C)/33476/2024| ATHAGATA - 12024-08- ) o 1m/CT/BTC. NOT FILED.
SAHOO 07
193 |D- PRANAB KUMAR (2024-08- |6-RECEIPT SHOWING SERV.COPY TO
BLAPL/23495/2024 |DAS 07 AG/CG/IT/CT/ETC.NOT FILED.




Name of the petitioner not tally with cause title
and affidavit.

6-RECEIPT SHOWING SERV.COPY TO

D- SATYA RANJAN  |2024-08-

194 CRLMC/23520/2024 MULIA 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

GOPAL CHARAN 2024-08-

195 [D-WP(C)/33569/2024 MOHANTY 07 1.Annexure-2 is not attested as true copy.
2.Mobile number and enrollment number of all
the counsel not furnished in vakaltnama

2024-08- 6-RECEIPT SHOWING SERV.COPY TO

196 |D-WP(C)/33800/2024 TIKERAM MEHER 07 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
2024-08- AG/CG/IT/CT/ETC.NOT FILED.

197 | D-WP(C)/33699/2024 |RAJIB RATH 07 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

108 D- SUBRATA PANDA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/23633/2024 07 1. Paragraph no. not correctly furnished in the
petition.2. Synopsis and date chart not alphabetic
page marked in Index.

o9 |- SURYAKANTA 202408 6 11/ ETCNOT FILED,

BLAPL/23691/2024 |DWIBEDI 07 : :
6-RECEIPT SHOWING SERV.COPY TO

200 D- PRANAB KUMAR 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/23494/2024 |DAS 07 .Name Of The Filing Advocate Not In Capital
Letters In The application
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES

DHANESWAR 2024-08- ’

201  |D-WP(C)/33778/2024 BEHERA 07 NOT FILED.
1.Page no.12 under annexure no.2 are not neat
and legible.

2020 |- SATYARANIAN 20240808 Sl ot R OPFILED,

BLAPL/23613/2024 |MULIA 07 : :
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

203 BLAPL/23536/2024 AKASH BHUYAN 07 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

204 |D-WP(C)/33751/2024 ]SII{CI}AE?\EI\IAKUMAR 3(7)24_08_ AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

205 D- PRAJIT KUMAR |2024-08-|AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/23578/2024 |PRADHAN 07
S.T. no ., not furnished in the petition.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
206 |\ D-WP(C)/33765/2024 gg§§§:WAR 3224'08' NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
207 D- SHYAM 2024-08-|11-NEAT,LEGIBLE ATTESTED ANNEXURES
BLAPL/23732/2024 MANOHAR 07 NOT FILED.
side of the page no. 14, 16 are not neat.
6-RECEIPT SHOWING SERV.COPY TO
208 D- RITURANJAN 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/23583/2024 \CHHOTARAY 07 Age of the petitioner in rejection order not tally
with petition.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08-|11-NEAT,LEGIBLE ATTESTED ANNEXURES
209 | ABLAPL/23555/2004 | SOHAN MISHRA 7 NOT FILED.
Page n0s.16 to 20 and 23 not neat.
210 |2 RAGHUNATH 2024-08- i&%ﬁ/TCSTI/{EOT\ZIEgTSEIIE\ESOPY o
CONTC/33829/2024 \DASMOHAPATRA |07 : ’
6-RECEIPT SHOWING SERV.COPY TO
o D KABIRAJ 202408 AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/23748/2024 PRADHAN 07 1.paragraph in declaration not correctly furnished
in the petition.
DEBASISH 2024-08- |1.Period of Delay 359 DAYS 2.DCF RS.17,500
212  |D-MACA/33760/2024 PATNAIK 07 TO BE PAID
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
213 |D-WP(C)/33492/2024 MANAS PATI 07 AG/CG/IT/CT/ETC.NOT FILED.
D. 2024.08. (6-RECEIPT SHOWING SERV.COPY TO
214 CONTC/33737/2004 ADV. 07 AG/CG/IT/CT/ETC.NOT FILED.
»024.08. |6-RECEIPT SHOWING SERV.COPY TO
215 |D-WP(C)/33798/2024 | TIKERAM MEHER 07 AG/CG/IT/CT/ETC.NOT FILED.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
216 |D-WP(C)/33143/2024 RAJJIEET ROY AG/CG/IT/CT/ETC.NOT FILED.

07




6-RECEIPT SHOWING SERV.COPY TO

217 |D-WP(C)/33141/2024 RAJJIEET ROY (2)(7)24_08_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
218 |D-WP(C)/33626/2024|GORULANANDA 2024-08-y 1 11 of petitioner No.4 is not attested in
PARIDA 07 . .
vakaltnama.2.The name of the counsel in capital
letter and enrollment number in last page of writ
petition not furnished.
6-RECEIPT SHOWING SERV.COPY TO
DAYANIDHI 2024-08-
219 |D-WP(C)/33696/2024 MISHRA 07 AG/CG/IT/CT/ETC.NOT FILED.
20 D SAROI RANJAN - (2024:08- (0 i b T NOT FILED, |
BLAPL/23567/2024 |SUBUDHI 07 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
221  |D-WP(C)/34014/2024 E%%S?EN A (2)(7)24'08' PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
1. Names of all signing Advocates not in capital
letters in Vakilatnama except one
6-RECEIPT SHOWING SERV.COPY TO
SACHIDANANDA |2024-08-
222 |D-WP(C)/33639/2024 PADHEE 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
293 D- PUSPAMITRA 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/23391/2024 |MOHAPATRA 07
1. Page no. 2 and 3 not signed by the Notary.
224 [P GOPAL KRISHNA 12024-08- ig}:f:((j}%g/TCSTI/{EOT\gIEgTSEE%JC)OPY o
CRLMC/23441/2024 NAYAK 07 : :
225 |D-WP(C)/33713/2024 |SEVATI SOREN 2024-08- .Recelpt Showmg Serv.copy To School and Mass
07 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
296 D- JUGALA KISHORE |2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/23472/2024 |PANDA 07
1. Page no. 15 not legible.
6-RECEIPT SHOWING SERV.COPY TO
SURJYA 2024-08-
227 |D-WP(C)/33660/2024 NARAYAN SAHU 107 AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/23523/2024 |JENA 07 : :
SUBHRANSU 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
229  |D-WP(C)/33688/2024 BHUSAN 07 AG/CG/IT/CT/ETC.NOT FILED.
MOHANTY
6-RECEIPT SHOWING SERV.COPY TO
SUBHENDU 2024-08-
230 |D-WP(C)/33982/2024 KUMAR NAYAK 107 AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

231 D- RITURANJAN 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/23586/2024 CHHOTARAY 07
Annexure -1 not page marked in file.
232 |D-WP(C)/33708/2024 | SEVATI SOREN 2024-08- .Recelpt Showmg Serv.copy To School and Mass
07 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
233 |D-CMP/33899/2024 | PURYAKRANTA 13024081 5 0617CT/ETC.NOT FILED.
DASH 07
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
234 |D-WP(C)/33895/2024 S0 TN RERHA 802408155 VERNACULAR CERTIFICATE NOT
FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
235 D- RUPESH KUMAR |2024-08-|AG/CG/IT/CT/ETC.NOT FILED.
RVWPET/33715/2024 KANUNGO 07
1.Period of Delay 10 DAYS
e prasan s SRECEITSHONNG SERCON o
ABLAPL/23684/2024 KUMAR NANDA |07 ) ’
6-RECEIPT SHOWING SERV.COPY TO
NIRANJAN 2024-08-
237 |D-WP(C)/33112/2024 PANDA 07 AG/CG/IT/CT/ETC.NOT FILED.
2y - AMLAN SHAKTI | 204-08- (0 o ereNOT FILED,
ABLAPL/23672/2024 | PAUL 07 : )
o s o CRECHFTSHOWNG SERVCOPY 10
BLAPL/23635/2024 \MOHAPATRA 07 : :
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
240 |D-WP(C)/33764/2024 BIJAY PANDA 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
241 D- PRADEEP KUMAR |2024-08- | AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/23601/2024 |DAS 07
Annex.2 not furnished in page no.3.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
242 BLAPL/23513/2024 RAKESH BEHERA 07 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
243 CONTC/33606/2024 ADV. 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SARATHIJYOTI 2024-08-
244 |D-WP(C)/33740/2024 MOHANTY 07 1.Provision of law is not furnished in I.A. 2.1.A is

not addressed to.3.State in appropriate
Department is to be impleaded as a party.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

245 IC)I-{LM C/23372/2004 f/[IODIS{(XIEIﬁA{TA (2)(7)24'08' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
246 |2 AMITABH 2024-08- igfc(gigfc%?&vglgg%i\égow o
CRLMC/23627/2024 \MISHRA 07 : :
6-RECEIPT SHOWING SERV.COPY TO
2024-08- AG/CG/IT/CT/ETC.NOT FILED.
247 |D-WP(C)/33602/2024 | AKHAND 07
grievance petition filed on 18 06 2024. two month
time not expired
6-RECEIPT SHOWING SERV.COPY TO
248 D- DIPTI RANJAN 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/23411/2024 \BHOKTA 07
1. Affidavit SI. no. 3 not correctly furnished.
D- ANANTA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
249 NARAYAN AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/23730/2024 PATTANAYAK 07
6-RECEIPT SHOWING SERV.COPY TO
2024-08- AG/CG/IT/CT/ETC.NOT FILED.
250 |D-WP(C)/33801/2024 | KIRTAN DANG 07 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
2024-08- 16-PETITION/APPEAL NOT IN TIME
251 |D-FAO/33774/2024 |ADAM ALI KHAN 07
Period of Delay 107 days.
RUPESH KUMAR (2024-08-
252 |D-MACA/33766/2024 MOHANTY 07 AU FEE RS.7.500 TO BE PAID
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
o EsRANsAN mpeas, BYASSLADANANGT ROPERL
BLAPL/23655/2024 |SAHOO 07 ’ ’ :
1. Page no.12 not neat and legible.2. Welfare fee
of Rs.50/- not paid on V.nama.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
254 BLAPL/23711/2004 RAKESH BEHERA 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DURGESH 2024-08-
255 |D-WP(C)/31470/2024 NARAYAN RATH |07 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
256 CONTC/33619/2024 ADV. 07 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
257 D- MRUGANKA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/23637/2024 |MAULI PATNAIK |07

Paragraph no. not correctly furnished on
declaration.




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-08-
258 CONTC/32426/2004 ADV. 07 AG/CG/IT/CT/ETC.NOT FILED.
259 |D- BIDYADHAR  2024-08-0 0 6 o o T FILED,
BLAPL/23722/2024 |SAHU 07 : )
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08-|AG/CG/IT/CT/ETC.NOT FILED.
260 BLAPL/23511/2024 RAKESH BEHERA 07
Page 8 and 9 not partial neat.
6-RECEIPT SHOWING SERV.COPY TO
SUDHANSHU 2024-08-
261 |D-WP(C)/33854/2024 SEKHAR PRATAP |07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
262 D- SUBHANKAR 2024-08-|19-UNDERTAKING FOR NON FILING OF
BLAPL/23517/2024 |ROUT 07 TRANSLATED COPY NOT FILED
Occupation not mentioned in the affidavit.
6-RECEIPT SHOWING SERV.COPY TO
MANOJ KUMAR |2024-08-
263 |D-WA/33443/2024 MOHANTY 07 AG/CG/IT/CT/ETC.NOT FILED.
264 [P NIBEDITA 2024-08- i(l}{FCCG]E/FT)/TCSTI/{EOTVgIII\\IIgTSEII%gOPY 1o
ABLAPL/23735/2024 MOHANTY 07 : )
6-RECEIPT SHOWING SERV.COPY TO
DURGESH 2024-08-
265 |D-WP(C)/33989/2024 NARAYAN RATH 07 AG/CG/IT/CT/ETC.NOT FILED.
26 |- JYOTIRMAYA [2024-08- (500 o0 ot RO T FILED,
BLAPL/23704/2024 |SAHOO 07 : )
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
267 BLAPL/23596/2024 JULU KHANSAMA 07 AG/CG/IT/CT/ETC.NOT FILED.
3-AUTHENTICATION FEE IS DEFICIENT.
19-UNDERTAKING FOR NON FILING OF
268 D-CMP/33657/2024 PRADEEP KUMAR |2024-08- TRANSLATED COPY NOT FILED
SAHOO 07
Code No. not furnished and A. Fee of Rs. 4.40 not
paid..
SUDHANSHU 2024-08- . ) )
269 |D-WP(C)/33868/2024 SEKHAR PRATAP |07 .Receipt Showing Serv.copy To E.D. not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
270 |D-WP(C)/33749/2024 EEI\?/&S\?I@HRA 5(7)24_08_ 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.
D- SANJIT KUMAR |2024-08-
271 TRP(C)/33454/2024 |DAS 07 14-NOT PROPERLY INDEXED.

pg.13 to 19 are not legible.(ii)IA not page marked




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON

D- PRATYUSHA 2024-08-
272 |BLAPL/23509/2024 |NAIDU 07 TOP OF CAUSE TITLE.
Paragraph not correctly mentioned in the
affidavit.
s D RITURANIAN 202408 ({0 it/ T CNOT FILED.
BLAPL/23580/2024 |\CHHOTARAY 07 : :
D PRANAB RANJAN [2024-08- ({00 6 i1/ T CNOT FILED.
CRLMC/23419/2024 |CHHATOI 07 : :
6-RECEIPT SHOWING SERV.COPY TO
PRASANNA 2024-08-
275 |D-WP(C)/33572/2024 KUMAR RATH (1) |07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SACHIDANANDA |2024-08-
276 | D-WP(C)/33643/2024 PADHEE 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BIGYAN KUMAR (2024-08-
277 |D-WP(C)/33742/2024 SHARMA 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DURGESH 2024-08-
278 | D-WP(C)/33992/2024 NARAYAN RATH 07 AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/23524/2024 \BEHERA 07 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
250 D- SUSANTA KUMAR 2024-08- FURNISHED/INCORRECTLY MENTIONED
CRLMC/23562/2024 \BARAL 07 1. Subject code not correctly furnished in
Assessment slip,Index,Synopsis and date chart. 2.
Page no 19 not filed. 3. Legible copy of page nos.
11,12,14,17,18,20,21 to 32 to be filed
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
281 CONTC/33676/2004 ADV. 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
232 D- LALIT KUMAR  2024-08- STAMPED,.EXECUTED,ACCEPTED.
ABLAPL/23746/2024 MAHARANA 07 15-ALL PAPERS NOT PROPERLY SIGNED.
1.D.C.Fee of Rs.89/- not paid and Opp.party not
mentioned in V.nama.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
283 BLAPL/23568/2024 SK. ZAFARULLA 07 AG/CG/IT/CT/ETC.NOT FILED.
284 |D- PRADEEP KUMAR (2024-08- |6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/23640/2024 KHUNTIA 07 AG/CG/IT/CT/ETC.NOT FILED.




9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

page nos. 14,26 , 27are not neat.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

SANGRAM 2024-08-
285 |D-CRLA/23554/2024 KESHARI ROUT 107 16-PETITION/APPEAL NOT IN TIME
1.Period of Delay 45 DAYS
6-RECEIPT SHOWING SERV.COPY TO
BIGYAN KUMAR (2024-08-
286 |D-WP(C)/33750/2024 SHARMA 07 AG/CG/IT/CT/ETC.NOT FILED.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
287 |D-WP(C)/33938/2024 DEBASIS ROUT 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
o D CaroaRAR  tmeor. TYAKALATNAMANOT PROPELY
BLAPL/23648/2024 |NAYAK 07 ’ ’ :
1. Seal and Signature of the Jail Authority not
furnished on V.Nama.
289 |D-CMP/33568/2024 |IMOHIT AGARWAL 2024-08- |Plaintiff n9:3 is not made a party in this
07 C.M.P.petition
6-RECEIPT SHOWING SERV.COPY TO
SOUMYA RANJAN |2024-08-
290 |D-WP(C)/33700/2024 MOHANTY 07 AG/CG/IT/CT/ETC.NOT FILED.
o oA s CRECHT SHOWING SERVCOPYTO
BLAPL/23700/2024 |SAHOO 07 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
292 |D-WP(C)/33722/2024 giPSIWINI KUMAR (2)324-08- NOT FILED.
1. Page 17,19 to 23 of annexure -1 are not neat
copies.2. Legible copy of annexure-4 filed and
I.A also filed to accept the type copy.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- LAMBODOR 2024-08-
293 20-VERNACULAR CERTIFICATE NOT
ABLAPL/23652/2024 ACHARI 07 FURNISHED.
18-CERTIFIED COPY OF TRIAL/APPELLATE
2024-08- COURT ORDER NOT FILED
294 |D-CMP/32793/2024 |PRINCE PATNAIK 07
¢ copy of annexure-2 dt-16.01.24 to be filed with
authentication fee
295 |D: BINAYA BHUSAN (2024-08- e 5 11/ /ETCNOT FILED.
CRLMC/23468/2024 |[ROUTRAY 07 : :




6-RECEIPT SHOWING SERV.COPY TO

GANESWAR 2024-08-
296 |D-WP(C)/33831/2024 BEHERA 07 AG/CG/IT/CT/ETC.NOT FILED.
D. SANTOSH 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
297 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/23750/2024 MAHANTY 07
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
298 iiSL APL/23610/2004 SﬁﬂiiH PRASAD 5(7)24_08_ FURNISHED/INCORRECTLY MENTIONED
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
299 |P- RAMANI RANTA. 12024-08- ig}%:((j}%g/TCSTI/{EOT\gIEgTSEE\gSOPY 10
CRLMC/23481/2024 |PATTANAIK 07 : )
6-RECEIPT SHOWING SERV.COPY TO
SOUMYA RANJAN |2024-08-
300 |D-WP(C)/33701/2024 MOHANTY 07 AG/CG/IT/CT/ETC.NOT FILED.
o D SUDHANSU 202408~ (00 o0 ot N OTFILED,
BLAPL/23629/2024 |SEKHAR DASH 07 : )
w D BIBHUTI BHUSAN 2024-08- "0\ ot e R b ED,
ABLAPL/23685/2024 MISHRA 07 : )
6-RECEIPT SHOWING SERV.COPY TO
303 D- JINYANANANDA |2024-08-|AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/23529/2024 | PANDA 07
Paragraph not correctly furnished in the affidavit.
04 D BIRAJAPRASAD 2024-08- "0 o v R e b,
BLAPL/23642/2024 |NANDA 07 : )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
305 D- BIKRAM 2024-08-|11-NEAT,LEGIBLE ATTESTED ANNEXURES
ABLAPL/23671/2024 KESHARI BAL 07 NOT FILED.
Last para of page no.8 not neatly legible.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
306 |D-WP(C)/33648/2024 MILLON KUMAR 07 AG/CG/IT/CT/ETC.NOT FILED.
w07 D PRAKASH 1200408 (000 O o N OTFILED,
ABLAPL/23743/2024 KUMAR BEURA |07 : )
o D omvavs ravor. SRECEITTSHOVING SERUCORY 10
ABLAPL/23519/2024 |SAHOO 07 : )
6-RECEIPT SHOWING SERV.COPY TO
BISWAMBAR 2024-08-
309 |D-WP(C)/33591/2024 MOHANTY 07 AG/CG/IT/CT/ETC.NOT FILED.
BIBHU PRASAD |2024-08-
310 [D-WA/33711/2024 TRIPATHY 07 V.nama not filed




6-RECEIPT SHOWING SERV.COPY TO

BIGYAN KUMAR [2024-08-
311 |D-WP(C)/33739/2024 | 1y pvra 07 AG/CG/IT/CT/ETC.NOT FILED.
312 |2 JYOTIRMAYA 2024-08- igﬁjcé}%g/TcsTl/{EoT\glggngi\ggopY 10
BLAPL/23699/2024 |SAHOO 07 ' :
DEBASISH 2024-08- [Period of Delay 158 days 2.C fee RS.7,500 TO
313 |D-MACA/33763/2024/5, 1! 07 BE PAID
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
314 E'L APL/23631/2004 ?ﬁ;&k?ISHAN (2)(7)24'08' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
Signature of the petitioner on V.nama not tally
with cause title.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
315 |D-WP(C)/33599/2024 gg;]l)iATH (2)(7’24'08'
1.Annexure-4 is not attested as true copy.
2.Mobile number not furnished in valaltnama
BLAPL/23535/2024 |KUMAR DAS 07 ' :
6-RECEIPT SHOWING SERV.COPY TO
317 D-WP(C)/33641/2024 [P RATYUSHA - 12024-08- | 1 1/ T/ETC.NOT FILED.
NAIDU 07
BLAPL/23707/2024 |MOHAPATRA 07 ' :
6-RECEIPT SHOWING SERV.COPY TO
D. 2024-08. [AG/CG/IT/CT/ETC.NOT FILED.
319 ADV. 17-REFERENCE CERTIFICATE NOT
CONTC/33637/2024 07 FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
320 |D-WP(C)/33809/2024 | PRAVAT KUMAR 12024-08- 1, 06 170T/ETC.NOT FILED.
PANDA 07
6-RECEIPT SHOWING SERV.COPY TO
GOPINATH 2024-08-
321 |D-WP(C)/33598/2024 |5\ a 07 AG/CG/IT/CT/ETC.NOT FILED.
2024.08. |6-RECEIPT SHOWING SERV.COPY TO
322 |D-WP(C)/33847/2024 |ATUL TRIPATHY | AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- RUDRA 2024-08-
323 | ABLAPL/23715/2024 [NARAYAN PARIJA 07 AG/CGIT/CT/ETC.NOT FILED.
b 2024.08. 6-RECEIPT SHOWING SERV.COPY TO
324 | CRLMA/211550004 ANIRUDHADAS | AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-08-
325 CONTC/33555/2024 ADV. 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
326 |D-WP(C)/33793/2024|TIKERAM MEHER |0+ 0% |AG/CGIT/CT/ETC.NOT FILED.
Page n0.28 in annexure no.6 is not marked.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
327 D- CHANDANA 2024-08-10-SUBJECT CODE NOT
BLAPL/23718/2024 |TRIPATHY 07 FURNISHED/INCORRECTLY MENTIONED

19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
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